
Filing no. 8315/2020  (B.A.) 
Amit Kewat  Vs state of Jharkhand  
 Name of advocate:- A.K. Sahani 
Defects:- 
9(i) Name of petitioner at page no. – 1 and vak. differs  from  impugned  order. 
9(ii) District name of petitioner may be corrected at page no. 1. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


